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VENDORS EMPANELLED UNDER PM-SGMBY IN ANDHRA PRADESH 

 

2834. SHRI DAGGUMALLA PRASADA RAO 

 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

 

(a)  the total households applied, approved and rooftop solar installations completed 

under Pradhan Mantri-Surya Ghar Muft Bijli Yojana (PM-SGMBY), State and year-wise, 

district-wise for Andhra Pradesh; 

(b)  the number of households eligible for subsidy and those to whom subsidy has been released, 

State and district-wise for Andhra Pradesh; 

(c) the number of registered vendors empanelled under the scheme in Andhra Pradesh, district-

wise; 

(d) the number of single-State vendors operating under the scheme, district-wise for Andhra 

Pradesh; and 

(e) the issues or bottlenecks reported in implementation of PM-SGMBY including vendor 

availability, installation delays, subsidy disbursal or consumer onboarding along with the 

corrective measures taken by the Government in this regard? 

ANSWER 

THE MINISTER OF STATE FOR NEW & RENEWABLE ENERGY AND POWER 

(SHRI SHRIPAD YESSO NAIK) 

(a) & (b) The PM Surya Ghar: Muft Bijli Yojana (PMSG: MBY), launched in February 2024 is a 

demand-driven scheme wherein all residential consumers in the country including in the state of 

Andhra Pradesh, having a grid-connected electricity connection with the local DISCOM, can avail 

the benefits of the scheme, for installation of rooftop solar (RTS) systems by applying on the 

National Portal (www.pmsuryaghar.gov.in) of the scheme. 

 

Under the scheme, since its launch in February 2024, a total of 76,81,382 applications have been 

received, 41,19,791 RTS systems have been installed, benefitting 49,62,050 households and an 

amount of Rs. 27,855.99 crore has been released as Central Financial Assistance (CFA), across 

the country, as on 31.07.2026.  The state/UT-wise and year wise details are placed at Annexure I. 

 

In the state of Andhra Pradesh, a total of 9,04,508 applications have been received, 2,66,417 

rooftop solar (RTS) systems have been installed, benefitting 2,70,932 households and an amount 

of Rs. 1,512.61 crore has been released as Central Financial Assistance (CFA), under the scheme, 

as on 31.07.2026.  The district-wise and year wise details are placed at Annexure II. 

 

http://www.pmsuryaghar.gov.in/


 

(c) & (d) The district wise details of Registered Vendors (including National /Multi State/single 

State) under the PMSG: MBY in the state of Andhra Pradesh are given in Annexure III.  

 

(e) Under PMSG: MBY, the Ministry of New and Renewable Energy (MNRE) has received 

several complaints regarding empanelled vendors, delays in installation and subsidy disbursal. 

Such complaints are taken up with the concerned vendors, DISCOMs and other authorities for 

timely resolution.  Various corrective measures taken to improve implementation and ensure 

timely installation and subsidy disbursal under the scheme are given below: 

 

• Online process from application to disbursal of subsidy directly into the bank account of the 

residential consumer through the National Portal. With all credentials are entered correctly 

on the National portal, the average time taken in releasing the CFA is around 15 days after 

redemption request made by the consumer. 

• Availability of collateral-free loan from nationalized banks at a concessional interest rate of 

repo-rate plus 50 bps, i.e., 5.75% per annum for the present, with a tenure of 10 years.  

• Simplified the regulatory approval process by waiving technical feasibility requirement and 

introducing auto load enhancement upto 10 kW.  

• Net metering agreement has been made part of application in the National Portal eliminating 

the need for separate agreement.  

• Simplified process for registration of vendors to ensure sufficient and qualified vendors are 

available.  

• Capacity building and training programmes being conducted for creating skilled manpower.  

• Creating awareness about the scheme, through awareness and outreach program such as print 

advertising in leading newspapers, TV commercials campaigns, Radio campaigns across FM 

stations including regional channels, etc., in the country. 

• Regular monitoring of the progress of the scheme at different levels including with 

states/DISCOMs. 

• Conducting regional review meetings from time to time. 

• Established grievance redressal mechanism for timely resolution of grievances. A Call Centre 

with telephone number 15555 is operational in 12 languages.  

 

Further, MNRE and REC ltd., as the National Programme Implementing Agency (NPIA), for 

PMSG: MBY, work in close coordination with all the DISCOMs, for effective implementation of 

the scheme. 

 

***** 

  



Annexure I referred to in reply of parts (a) & (b) of Lok Sabha Unstarred Question No. 2834 

to be answered on 05.08.2026 regarding Vendors empanelled under PM-SGMBY in Andhra 

Pradesh 

 

State/UT wise and year-wise details of progress made under the PMSG: MBY across the country 

(As on 31.07.2026) 

 

S 

No.  State/UT 
Applications 

(Nos) 

Installations 

(Nos.) 

Households 

Covered  

Covered (Nos.) 

Subsidy 

Released  

(Rs. Cr.) 

1 Gujarat 1171567 773369 1117773 5623.58 

2 Maharashtra 1450141 702461 1091035 5065.29 

3 Uttar Pradesh 1170693 715951 723615 4728.24 

4 Kerala 421734 310544 317390 2073.80 

5 Rajasthan 455535 277861 286975 1845.12 

6 Andhra Pradesh 904508 266417 270932 1512.61 

7 Madhya Pradesh 224600 158323 163708 1115.15 

8 Assam 441052 162688 163269 1166.59 

9 Odisha 299481 153684 154776 719.23 

10 Haryana 193038 117135 127065 741.13 

11 Tamil Nadu 105040 87039 103004 583.61 

12 Uttarakhand 142028 97219 97583 751.44 

13 Chhattisgarh 193312 84677 87171 512.52 

14 Telangana 86897 55596 71367 331.81 

15 Jammu and Kashmir 86287 39415 39568 299.30 

16 Karnataka 56257 23185 35683 165.18 

17 Bihar 90328 24774 25416 163.09 

18 Punjab 26904 17487 17496 112.62 

19 NCT of Delhi 53987 10748 15729 72.48 

20 Himachal Pradesh 17352 11992 12025 87.00 

21 Meghalaya 1008 61 9307 0.33 

22 Puducherry 6532 4873 4950 31.57 

23 Goa 4567 3386 4627 22.76 

24 Tripura 7922 4519 4531 32.79 

25 West Bengal 44524 3403 3818 9.93 

26 Jharkhand 10376 3331 3561 21.62 

27 Ladakh 2647 2050 2050 15.21 

28 Manipur 3307 1571 1571 11.48 

29 Chandigarh 1632 1386 1386 8.39 

30 Mizoram 1509 1367 1370 10.64 

31 Lakshadweep 1394 1199 1199 9.88 

32 DNH & DD 3422 1156 1156 5.58 

33 Nagaland 889 449 449 2.96 

34 A&N Islands 677 415 435 2.66 

35 Sikkim 158 59 59 0.38 

36 Arunachal Pradesh 77 1 1 0.01 

 Total 76,81,382 41,19,791 49,62,050 27,855.99 

 



Annexure II referred to in reply of parts (a) & (b) of Lok Sabha Unstarred Question No. 2834 to be answered on 05.08.2026 

regarding Vendors empanelled under PM-SGMBY in Andhra Pradesh 

 

District-wise and year-wise details of progress made under the PMSG: MBY in the state of Andhra Pradesh (As on 31.07.2026) 

 
S. 

No

. 

District 13.02.2024 to 31.12.2024 01.01.2025 to 31.12.2025 01.01.2026 to 31.07.2026 

No. of 

Applic

ation 

No. of 

Installa

tion 

No. of 

House

holds 

benefit

ted 

Subsidy 

Release

d 

Amount 

(in Cr) 

No. of 

Applic

ation 

No. of 

Installa

tion 

No. of 

Househo

lds 

benefitte

d 

Subsidy 

Released 

Amount 

(in Cr) 

No. of 

Applica

tion 

No. of 

Install

ation 

No. of 

House

holds 

benefit

ted 

Subsidy 

Released 

Amount 

(in Cr) 

1 

Alluri 

Sitharama Raju 46 3 3 0.01 177 25 25 0.12 19,213 4,738 4,738 14.9 

2 Anakapalli 1,099 329 329 1.49 6,094 3,481 3,578 23.03 20,082 7,402 7,451 36.4 

3 

Ananthapuram

u 858 310 310 1.5 3,062 1,744 1,744 12.58 22,459 5,737 5,737 28.24 

4 Annamayya 309 110 110 0.53 3,218 1,169 1,169 7.87 18,371 5,189 5,199 27.58 

5 Bapatla 1,129 331 331 1.73 7,850 3,742 3,868 26.66 35,035 7,668 7,768 36.04 

6 Chittoor 425 142 142 0.74 2,906 1,006 1,006 6.07 37,412 4,656 4,656 16.89 

7 East Godavari 1,291 621 621 2.86 6,262 4,109 4,109 29.19 28,489 8,067 8,133 43.99 

8 Eluru 2,007 521 521 2.07 10,068 5,427 5,427 38.84 36,288 11,470 11,532 67.68 

9 Guntur 2,562 633 658 3.31 9,653 5,375 5,755 38.85 43,393 9,403 9,756 53.28 

10 Kakinada 1,203 524 524 2.28 8,886 4,541 4,541 31.55 24,200 7,648 7,691 45.01 

11 Konaseema 402 146 146 0.67 3,856 2,359 2,359 15.85 27,174 4,314 4,314 25.3 

12 Krishna 1,704 545 545 2.67 6,926 4,244 4,361 31.41 30,512 7,137 7,262 39.91 

13 Kurnool 638 189 189 1.01 3,569 1,597 1,597 10.5 25,487 7,606 7,745 40.77 

14 Nandyal 418 84 84 0.27 4,398 2,269 2,269 15.39 31,402 3,236 3,276 20.94 

15 NTR 1,277 393 393 2.12 7,368 3,789 4,339 26.34 26,969 5,251 5,446 31.36 

16 Palnadu 659 179 179 0.74 5,574 2,269 2,269 15.62 36,402 9,185 9,185 46.72 

17 

Parvathipuram 

Manyam 131 31 31 0.09 2,173 1,183 1,183 7.43 16,762 2,069 2,069 11.34 

18 Prakasam 1,365 376 376 1.64 5,413 3,484 3,532 24.76 35,936 8,689 8,698 42.54 



19 Srikakulam 843 291 291 1.28 6,466 4,054 4,054 27.41 26,020 7,717 7,717 37.34 

20 

Sri Potti 

Sriramulu 

Nellore 873 324 324 1.74 5,330 3,251 3,251 22.43 46,610 12,962 12,962 61.54 

21 Sri Sathya Sai 279 82 82 0.48 1,582 639 639 4.16 17,942 5,042 5,061 18.1 

22 Tirupati 1,793 317 317 1.97 4,690 2,930 2,944 16.28 45,384 8,818 8,818 45.9 

23 Visakhapatnam 1,583 761 978 3.97 5,987 3,962 5,026 28.94 10,282 5,891 6,434 38.63 

24 Vizianagaram 991 346 346 1.52 5,622 4,011 4,011 26.81 23,335 6,609 6,611 35.93 

25 West Godavari 1,068 519 519 2.25 5,737 3,818 3,837 27.28 29,405 7,777 7,782 38.81 

26 Y.S.R. 605 231 231 1.23 3,194 1,511 1,580 10.42 28,325 7,809 7,838 41.5 

  Total 25558 8338 8580 40.17 136061 75989 78473 525.79 742889 182090 183879 946.64 



Annexure III referred to in reply of parts (c) & (d) of Lok Sabha Unstarred Question No. 

2834 to be answered on 05.08.2026 regarding Vendors empanelled under PM-SGMBY in 

Andhra Pradesh 

 

District-wise details of vendors empanelled under PMSG: MBY in Andhra Pradesh 

S. 

No. 

District Total Registered Vendors 

(National /Multi 

State/State) 

Total Single State 

Vendors (Nos.) 

1 Alluri Sitharama Raju 1,672 1,444 

2 Anakapalli 1,705 1,478 

3 Anantapur 742 605 

4 Ananthapuramu 1,629 1,404 

5 Annamayya 1,641 1,413 

6 Bapatla 1,634 1,406 

7 Chittoor 1,648 1,419 

8 East Godavari 1,718 1,488 

9 Eluru 1,697 1,465 

10 Guntur 1,663 1,432 

11 Kakinada 1,708 1,479 

12 Konaseema 1,686 1,458 

13 Krishna 1,665 1,435 

14 Kurnool 1,642 1,412 

15 Nandyal 1,636 1,407 

16 NTR 1,653 1,422 

17 Palnadu 1,624 1,394 

18 Parvathipuram 

Manyam 

1,678 1,449 

19 Prakasam 1,639 1,409 

20 Srikakulam 1,699 1,471 

21 Sri Potti Sriramulu 

Nellore 

1,628 1,402 

22 Sri Sathya Sai 1,630 1,402 

23 Tirupati 1,647 1,418 

24 Visakhapatnam 1,736 1,506 

25 Vizianagaram 1,714 1,485 

26 West Godavari 1,707 1,475 

27 Y.S.R. 1,643 1,414 

 

Note:- The vendors have option to choose to work in a single or multiple districts of the state. 


